
IIV ENTRAL ADMINISTRATIVE TRIBUNAL, ERNAKULAM BENCH 

O.A. Has. 1488/95, 85/97 9  1551/95 0 1599/95 9  

301/96, 648/96 9  122/97 and 655/97. 
. . S S S •:. . .. . 

Wednesday this the 29th October, 1997, 

C DRAM: 

HON'BLE MR. P.V. VENKATRKRI5HtAN, ADMINISTRATIVE MEMBER 

• H0N'BLR MR. R.M. SlUADAS, JUDICIAL MEMBER 

C.A. 1488/95 
G. Somaiathán Hair, 
Station 'Master, 
Angadipuram RailwayStation, 
Angadipuram, residing at 
Sreepadom, Perinthalmanna. 	 .. Applicant 
(By Advocate Shri MR Rajendran Hair) 
Vs. 

•1. The Union of India representEd by 
• 	Secretary to Government, Ministry 

of Railways, New Delhi. 

The General Manager, Southern 
Railway, Madras. 

The Senior Divisional Personnel 
Officer, Southern Railway, 
.Palakkad. 	 .. Respondents 

(By Advocate Shri P.A. Mohammed) 

OA. 85/97 

G. Somanathan Hair, 
Station Master, 
Angadipurim Railway Station, 
Angadipuram, Chandramangalam 
House, Keerikkad P.O., 
tlavelikkara. 	• : 	 ..Applicant 

(By Advocate Shri M.R. Rajendran Hair) 
Vs. 

Union of India represented 
• 	 by Secretary to Government, 

Ministry of Railways, New Delhi. 

The General Manager, Southern 
- Railway, Madras. 

1rDivisional Railway Manager, 
R-ailway, Palakkad. 

r, 

( 	
:4. ThSenior Divisional Personnel 

C?ficei, Southern Railway, 
.;Paiakkad. 	 .. Respondents 

& 	-. 	J•,• 	
I 

\'d\,ocate Shri. P.A. Mohammed) 

. . . .2/- 
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O.A. 1551f9 

1.U.U. Gopalakrishflafl, 
(Staff No.3/1-77), 
Traffic Inspector, 
Paighat Division of Southern 
RailUsY, Canflaflore, residing 
at Quarter (Rly), Cannanore. 

2. P.M. Ramaktishflafl, 
(Staff No. 3-t/943), Station 
Master Grade II, TellicherrY 
RailuaY Station, TellicherrY. 
residing at RailwaY Quarter, 	 .. AppliCOflt8 
TellicherrY. 

(By Advocate Shri P.U. Ilohaflan) 

tls. 

Union of India represented by 
SBcretarY to the Minitty.0f 
Railways, New Delhj.' 

The General Manager, Southern 

RailwaY, Madras. 

The Divisional Railway Manager, 
Paighat Division of. Southern 
RailwaY, Palgtiat. 

The Senior Divisional Personal 
Officer, Palghat bivisiofl.ôf 
Southern Railway, Paighat. 

T. Balakrishflafl, (Staff No.111 111/371), 
Now uorkiflg as Station Master-I, 
TellicherrY Railway Station, 

TelliCherrY. 

P.K. Francis, (Staff No.3/T 1874), 
Now working as Station Master-Il, 

KanjikOde, Palghat. 

(By Advocate Shri P.R. Mohammed) 

1. P.M. Balan 
Chief Travelling Ticket Inspector, 
Grade II, M.C/20, Anti Fraud Squad, 
Southern Railway, Calicut, residing 
at No.20/1247, Niimalyaffl, Uadakara. 

2.E.M. Balar, 
Chief Travelling Ticket Inspector 
Grade-Il, B/C 981, General Section, 
Southern Railway, Calicut., residing 

at Elavaflamarakkadath House, 
Post PantheerankaVu, Calicut-19. 

3. K.P. Pluhammed Abdul Khader,/C 369 . 
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Us. 	 3 

Union of India represented by the 
Secretary, Ministry of Railways, 
New Delhi, 

The Genera]. Manager, Southern 
Railway, Madras. 

The Divisional Personnel Officer, 
Divisional Office, Personnel Branch, 
Southern Railway, Palghat. 

A. Annadurai, /C 377, Chief 
Travelling Ticket Inspector, Grade II, 
Sleeper Section, Coimbatore. 

S. Valusamy, 3/N 310 9  Chief Travelling 
Ticket Inspector, Grade II, Sleeper 
Section, Southern Railway, Erode. 

(By Advocate Smt. Sumathi Dandapani) 

Respondents 

O.A. 301196 

K. Harimohan, 

P.K.Damodaran 
Adiyodi, 

N. Sivadasan, 

C.Ramanibhai, 

T.Sajana, 

V.V.Sivakumar,  

Head.Cler.k,works Branch, 
Divisional Railway Manager's 
Office, Southern Railway, 
Paighat. 

—do-

-do-

-do-

-do-

-do- 

V.Venugopalan, 	 —do- 

M.S.Santhosh Lal,Senior 
Clerk, 	—do- 

(By Advocate Shri P.V. Mohanan) 

Vs. 

00 Applicants 

Union of India represented by 
Secretary, Ministry of Railways,New Delhi. 

The Divisional Personnel Officer, 
Divisional Office, Personnel Branch, 
Southern Railway, Paighat. 

K.M. Bagyalakshmi, Head Clerk, 
-Works Branch, Divisional Railway 

j cA" ,N- - 	Manager's O1'f'xce, Southern Railway, 
-P.gh at 

•i '  4.3tL.5uarninathan, Head Clerk, A.E.N. 
i'. '> )'O?ice, Southern Railway, Paighat. 

\\ 	 atha Mallika Rao, Head Clerk, Assistant 
Engineer's Office, Southern Railway, Mangalore. 

6. U.G. Vijayan, Head Clerk, PWI/W, PGT Office, 
Southern Railway, Paighat. 



A. Sivakumer, Head Cler, Works Branch, 
Divisional Railway Manager's Office, 
Southern Railway, Paighat. 

1. Rajasree, Head Clerk, Works Branch, 
Divisional Railway Manager's.OPfice, 
Southern Railway, Paighat. 

Warayán Naik, Head Clerk, A.C.C.S. Office, 
Divisional Office, Southern Railway, 
Palqhat. 	 .. Respondents 

(By Advocate Smt. Sumathi Dandapani) 

O.A. 648/96 

1. K.G. Muraleedharan, 
Head Clerk, 	 Divisional Office, 

Southern Railway, 
Paighat. 

 K. Remavathy, 
Head Clerk, -do- 

 P. Mallike, 1. 
Head Clerk -do- 

 T.Chandrasekharan, 
Head Clerk -do- 

 T. Meenakshikutty, -do- 
Head Clerk 

N.A. Margeret, 
Head Clark 	 -do- 

Annamma Philip, 
Head Clerk 	 -do- 

C. Girija, 
Head Clerk 	 -do- 

I1.R. enugopalan, 
Head "lerk 	 -do- 

P.E. tliswanathan, 
Head Clerk 	 -do- 

(B\Advocate Shri. P.V. Mohanan) 
• 	

: 

Vs.. 

. 1 1. Railway Board represented by its 
SecretarY Rail Bhavan, New Delhi. 

Am 

The Chief Personnel Officer, Southern 
Railway, Park Town, Madras. 

The Divisional Personnel Of'fiôar, 
Palghat Division, Southern Railway, 
Paighat. 

E.K. Kunhiraman, Chief Clerk, 
Divisional Office, Southern 
Railway, Paighat. 

. Applicants 

. . . . 



5, K. Pushpaiatha, Chief' Clerk, 
Divisional Office, Southern 
Railway, Paighat. 

-r 	
6. M.C. Ambika Sujatha, Chief Clerk, 

Divisional Of'I'ice, Southern 
Railway, Paighat. 

M.K. Leela, Chief Clerk, Paighat 
Division, Southern Railway, Paighat. 

N.A. Krishnan, Chief' Clerk, Paighat 
Division, Southern Railway, Palghat. .. Respondents 

(By Advocate Smt. Sumathi Dandapani) 

D.A. 122/97 

. K. Sureshkumar, 
Station Master 11, 
Southern Railway, Thenmalai, 
Nadurai Division, residing at: 
NMand ar amw, Door No.25-0, 
Sastrinagar South, Kararnana, 	 .. Applicant 
Irivandrum. 
(By Advocate Shri T.C. Govindasuamy) 
Vs. 

1..Union of India represented by 
the General Manager, Southern 
Railway, Park Town P.O., 
Iladras-3. 

The 0 ivisional Personnel Officer, 
Southern Railway, Madurai 
Division, Madurai. 

Johnson Appadurai, Station 
Master, II, Tirunelve].i Railway 
Station & Post, Tamil Nadu. 

S. Rengarajan, Station Master,II, 
Kulathur Railway Stat ion& Post, 
Via Manapparai, Tarnil Nadu. 

V. Paulraj, Station Master II, 
Ottanchatram Railway Station & Post, 
Dindigul District, Tamil Nadu. 

K. Kalidoss, Station Master II, 
Namanasamudram Railway Station & 
Post, Via Karaikkudi, Tamil Nadu. 

A. Mylevakanan, Station Master II, 
Palani Railway Station& Post, 

:' ; Dndigul District, Tamil Nadu. 

B.tI.Povaiah, Station Plaster-Il, 
Kovlpatti Railway Station & Post, 
Tanlnadu. 

Ii 
/ 

\. 	 .Wayanidhibabu, Station Master H. 
unelu Railway Station & Post, 

Keral a. 

. 9 . . 6/- 



 G. Ponnusemy, Station Nester II, j 	1 Dindigul Railway Station & Post, 
Tamil Nadu. 

I 
 Nottaiysndi, Station Master 	II, 

Kodajkkaflal Road Railway Station, 
Ammaiyaflayakkaflur P.O., 
DiiidigUl District, Tamil Nadu. 

 D. Selvamafli, Station Master 	II, 
Sjvakasi Railway 	Station & 	Post,, 
Tamil Nadu. 

 P. Chellamuthu, Station Master 	II, 
Madurai Railway 	Station & Post, 
Tamil Nadu. 

 R. Soundararajan, Station Master 	II, 
Sivakesi 	Railway 	Station & Post, Respondents  .. T amil Nadu. 
(By Advocate Smt. Sumathi Dandapafli) 

O.A. 655J7 

K.G. Muraleedharan, Head Clerk, 
Divisional Office, Southern Railway, 
Palakkad, residing at Quarter No.211/B, 
Railway Lolony, Olavakkod. .. 	Applicant 

(By Advocate Shri M.R. Rajendran Nair) 

'Is. 

Union of India represented by 
Secretary to Govenrment, Ministry of 
Railways, New Delhi. 

The General Manager, Southern Railway, 
Madras. 

The Divisional Railway Manager, 
Southern Railway, Palakkad. 

The Divisional Personnel Officer, 
Southern Railway, Palakkad. 	 .. Respondents 

(By Advocate Smt. Sumathi Dandapani) 

//' 	-'---: he applications having been heard on 29th October, 1997 9  
Cr2 - 
I 	. 	' tTri.bunal on the same day delivered the following: 

MR. P.U. VENKATAKRISHNAN, ADMINISTRATIVE MEMBER  

When the matter came up for hearing today, learned 

counsel for applicants submitted that the Railway Board 

has since issued an order dated 21.8.97 in which detailed 



Li 

instructions have been issuadon how the Supreme Court's 

Judgement in RKSabharwaiUs. State of Punjab (AIR 1995 SC 

1370 9  Union of India and oth2rs Us. Virpal Singh Chauhan 

\. and others (AIR .1996 SC 442) and :J.C. N.1ik..'.Vs. Union 

f.Iidi ,1978(1)SLR 844 	are to be implemented. The 

grievance of the applicants will be crysta3 -lised 	after the 

implementation of these instructions and applicants will 

have toframe their grievances in an appropriate manner 

after the implementation of this Order. 

We, therefore, direct the respondent Railways to 

carry out the instructions in the circular of the Railway 

Board referred to above and draw the roster as directed 

therein within a period of three months and prpare  a 

provisional seniority list on the basis of the revised 

roster. Applicants will thereafter be given adequate 

opportunity to represent if so advised against the provisionil 

list drawn up in terms of the directions above. Respondent 

Railways will thereafter finalise the revised seniority list 

and communicate it to the applicants. Till this exercise is 

carried out the interim order already in force will continue. 

If the applicahts are aggrieved thereafter, they are 

at liberty to approach the appropriate authorities or 

judicial forum for their relief. 

Application is disposed of as aforesaid. No costs. 

Dad the 29th October, 1997. 

_ _<V41 _- ~ 

M. SIVADAS 
ICIAL MEMBER 

P.U. VENKATAKRISHNAN 
ADMINISTRATIUE MEMBER 

CERTIFIED TRtJE Copy 
D3t 	.... 

s. 

Deputy Re1strt 


